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Paramount Consultant & Corporate Advisors (P) Ltd. v. Prabhat Telecom India Ltd., (Prabhat
Kumar, Member (Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC
OnLine NCLT 2763

Parle Kovai Machinery (P) Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji Kumar,
Member (Judicial)), 2026 SCC OnLine NCLT 2700

Parveen Igbal Parekh v. SBI, (Anil Raj Chellan, Member (Technical) and K.R. Saji Kumar, Member
(Judicial)), 2026 SCC OnLine NCLT 2723

Phoneix Arc Ltd. v. Base Corpn. Ltd., (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna
Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 2707

Poona Petroleum Co. (P) Ltd. v. Specific Alloys (P) Ltd., (Prabhat Kumar, Member (Technical) and
Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2747

Puma Energy India (P) Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji Kumar,
Member (Judicial)), 2026 SCC OnLine NCLT 2733

R. Aman Enterprises v. Mediaman Infotech (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2771

Radar Ventures (P) Ltd. v. Kalyani Technoforge Ltd., (Sameer Kakar, Member (Technical) and Nilesh
Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 2721

Rituh Holding & Trading Co. (P) Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji
Kumar, Member (Judicial)), 2026 SCC OnLine NCLT 2736

RNP Scaffolding & Formwork (P) Ltd. v. Shilpi Engineering (P) Ltd., (Charanjeet Singh Gulati,
Member (Technical) and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 2715

SafeSend Technologies (P) Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji Kumar,
Member (Judicial)), 2026 SCC OnLine NCLT 2737

Sans CFS Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji Kumar, Member
(Judicial)), 2026 SCC OnLine NCLT 2740

Sarjan Realities (P) Ltd., In re, (Ashish Kalia, Member (Judicial)), 2026 SCC OnLine NCLT 2702

SBI v. Chandra Prakash Madrecha, (Lakshmi Gurung, Member (Judicial) and Hariharan Neelakanta
Iyer, Member (Technical)), 2026 SCC OnLine NCLT 2731

SBI v. Nitin Golecha, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao Kochey, Member
(Judicial)), 2026 SCC OnLine NCLT 2765

SBI v. Topworth Steel & Power (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2766

SBI v. Vindhyavasini Ispat Industries (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2750

Shree Shakti Coal Corpn. v. Harmony Organics (P) Ltd., (Charanjeet Singh Gulati, Member
(Technical) and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 2714

Sindhu Steels v. Vaibhav Mercantile Ltd., (Charanjeet Singh Gulati, Member (Technical) and Nilesh
Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 2722

Sonal Enterprises (P) Ltd. v. Pai Khot Infra (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2775

Srei Infrastructure Finance Ltd. v. Sterling Sez & Infrastructure Ltd., (Lakshmi Gurung, Member
(Judicial) and Hariharan Neelakanta Iyer, Member (Technical)), 2026 SCC OnLine NCLT 2726

Techno Lifestyle Development (P) Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji
Kumar, Member (Judicial)), 2026 SCC OnLine NCLT 2741
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The Canara Bank Ltd. v. Nilima Uday Desai, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2758

The Canara Bank Ltd. v. Saral Sunil Verma, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2762

The Canara Bank Ltd. v. Sujay Uday Desai, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2759

The Canara Bank Ltd. v. Uday J Desai, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao
Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2756

The Cosmos Coop. Bank Ltd. v. Shubhada Tool Industries (P) Ltd., (Lakshmi Gurung, Member
(Judicial) and Hariharan Neelakanta Iyer, Member (Technical)), 2026 SCC OnLine NCLT 2755

Union Bank of India v. Dandare Infra Projects (P) Ltd., (Prabhat Kumar, Member (Technical) and
Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 2777

Weikfield Foods (P) Ltd., In re, (Lakshmi Gurung, Member (Judicial) and Charanjeet Singh Gulati,
Member (Technical)), 2026 SCC OnLine NCLT 2697

WYP Brand Solutions (P) Ltd., In re, (Ashish Kalia, Member (Judicial) and Sanjiv Dutt, Member
(Technical)), 2026 SCC OnLine NCLT 2734

Zen Shipping & Ports India (P) Ltd. v. Sanjay Chemicals (India) (P) Ltd., (Sameer Kakar, Member
(Technical) and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 2719

National Company Law Appellate Tribunal [25]

Abhishek Singh v. Sumit Sharma, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2026 SCC OnLine NCLAT 797

Arun Kumar Chaturvedi v. Rajender Kumar Jain, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 809

ASREC (India) Ltd. v. Bhaskar Gopal Shetty, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 794

Basant Kumar Patel v. Golfgreen Residency (P) Ltd., (Ashok Bhushan, Chairperson and Indevar
Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 800

Consortium of Dharmesh Jain v. Shailendra Ajmera, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 808

Divyagyan Trading (P) Ltd. v. Jayanti Lal Jain, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 807

Indian Bank v. Anshul Gupta, (Ashok Bhushan, Chairperson and Barun Mitra, Member (Technical)),
2026 SCC OnLine NCLAT 804

JS Steel Co. Ltd. v. Amod Stampings (P) Ltd., (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 787

Jyoti Subba v. Indian Renewable Energy Development Agency Ltd., (Ashok Bhushan, Chairperson
and Barun Mitra, Member (Technical)), 2026 SCC OnLine NCLAT 796

K.M. Abdulla v. Kerala Chamber of Commerce & Industry, (Sharad Kumar Sharma, Member
(Judicial) and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 790

K.N. Shamsudheen v. Kasmisons Builders (P) Ltd., (Sharad Kumar Sharma, Member (Judicial) and
Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 786
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Karur Vysya Bank Ltd. v. Aneetha Subramaniam, (Sharad Kumar Sharma, Member (Judicial) and
Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 789

Menka Sandipbhai Patel v. HDFC Bank Ltd., (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 791

Mukesh Mangale v. Udayraj Patwardhan, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2026 SCC OnLine NCLAT 798

Prakash Kishorebhai Bindal v. Axis Bank Ltd., (Ashok Bhushan, Chairperson and Indevar Pandey,
Member (Technical)), 2026 SCC OnLine NCLAT 799

Raiz Bashirudeen v. Tata Capital Financial Services Ltd., (Sharad Kumar Sharma, Member (Judicial)
and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 785

Renaissance Buildcon Co. (P) Ltd. v. Blackstone Infracon (P) Ltd., (Yogesh Khanna, Member
(Judicial) and Ajai Das Mehrotra, Member (Technical)), 2026 SCC OnLine NCLAT 803

Roshan Colonisers (P) Ltd. v. Manoj Kumar, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 795

S.M. Kamal Pasha v. S. Rajendran, (Ashok Bhushan, Chairperson and Indevar Pandey, Member
(Technical)), 2026 SCC OnLine NCLAT 793

Sanjay Kumar Gupta v. Platinum Blue Estates LLP, (Ashok Bhushan, Chairperson and Indevar
Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 801

Sanjeev Ramesh Doshi v. Rescon Manufacturing Co. (P) Ltd., (Yogesh Khanna, Member (Judicial)
and Ajai Das Mehrotra, Member (Technical)), 2026 SCC OnLine NCLAT 8§02

Span Engineers v. Pragati Infra & Engineering LLP, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 792

Sri Brindhavan Brick Works v. DiMax Restructuring (P) Ltd., (Sharad Kumar Sharma, Member
(Judicial) and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 788

Sterling Biotech Ltd. v. Sterling Healthcare Ltd., (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 806

Suyog Suryakant Talekar v. Trivenimudrai Project Ltd., (N. Seshasayee, Member (Judicial), Arun
Baroka, Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine
NCLAT 805

Central Notification [35]

* Ministry of Finance [Notification No. 26/2026-Central Excise [Amendment in Central Excise
Notifications]]

* Ministry of Finance [Notification No. 27/2026-Central Excise [Amendment in Central Excise
Notifications]]

* Ministry of Finance [Notification No. 28/2026-Central Excise [Amendment in Central Excise
Notifications]]

* Ministry of Finance [Notification No. 29/2026-Central Excise [Amendment in Central Excise
Notifications]]

* Ministry of Finance [10/2026-Cust (ADD) [Amendment in Notification No. G.S.R. 637(E)]]
* Ministry of Finance [53/2026-Cust (NT)]

* Ministry of Finance [54/2026-Cust (NT) [Amendment in Notification No. S. O. 748 (E)]]

* Ministry of Finance [3/2026-Cust (CVD) [Amendment in Notification No. G.S.R. 662(E)]]
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* Insolvency and Bankruptcy Board of India [IBBI (Insolvency Resolution Process for Corporate
Persons) (Fourth Amendment) Regulations, 2026 F. No. IBBI/2026-27/GN/REG153]

* Ministry of Coal [Draft- Coal Mines (Special Provisions) Adjudication of Penalties Rules, 2026
Noti. No. G.S.R. 450(E)]

* Ministry of Education [Jawaharlal Nehru University (Amendment) Statutes, 2026 F. No.
INU/Acad.111/3(17)/2026]

* Ministry of Finance [PFRDA (National Pension System Trust) (Amendment) Regulations, 2026 F.
No. PFRDA/16/02/05/0001/2021-REG-NPST]

* Ministry of Petroleum and Natural Gas [Motor Spirit and High Speed Diesel (Temporary Regulation
of Supply through Retail Outlets) Order, 2026 Noti. No. G.S.R. 474(E)]

* Ministry of Petroleum and Natural Gas [Natural Gas and Petroleum Products Distribution (Through
Laying, Building, Operation and Expansion of Pipelines and Other Facilities) Second Amendment
Order, 2026 Noti. No. S.0. 3001(E)]

* Ministry of Health and Family Welfare [Mental Healthcare (Central Mental Health Authority and
Mental Health Review Boards) Amendment Rules, 2026 Noti. No. G.S.R. 427(E)]

* Ministry of Power [Noti. No. CEA-PS-12-13(16)/2/2022-PSPA-II Division 1/65945]
* Ministry of Shipping [F. No. 23-CIR/3/2025-CREW-DGS (C. No. 34882)]

* Ministry of Finance [Notification No. 30/2026-Central Excise]

* Ministry of Finance [Notification No. 31/2026-Central Excise]

* Ministry of Finance [55/2026-Cust (NT)]

* Ministry of Finance [56/2026-Cust (NT)]

* Ministry of Commerce and Industry [Noti. No. G.S.R. 456(E)]

* Ministry of Commerce and Industry [Noti. No. S.O. 3037(E)]

* Ministry of Commerce and Industry [Noti. No. S.O. 3038(E)]

* Ministry of Communications and Information Technology [Noti. No. G.S.R. 466(E)]
* Ministry of Communications and Information Technology [Noti. No. G.S.R. 468(E)]
* Ministry of Consumer Affairs [Noti. No. G.S.R. 489(E)]

* Ministry of Finance [Noti. No. IFSCA/GN/2026/010]

* Ministry of Health and Family Welfare [Noti. No. 10-82/2025-PCI]

* Ministry of Health and Family Welfare [Noti. No. G.S.R. 477(E)]

* Ministry of Home Affairs [Noti. No. G.S.R. 480(E)]

* Ministry of Home Affairs [Noti. No. G.S.R. 481(E)]

* Ministry of Mines [Noti. No. G.S.R. 455(E)]

* Ministry of Railways [Noti. No. G.S.R. 485(E)]

* Ministry of Steel [Noti. No. G.S.R. 482(E)]

Central Act [1]
* Jawaharlal Nehru University Act, 1966
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Central Rules/Order/Regulations [6]

* Motor Spirit and High Speed Diesel (Temporary Regulation of Supply through Retail Outlets)
Order, 2026

* Natural Gas and Petroleum Products Distribution (Through Laying, Building, Operation and
Expansion of Pipelines and Other Facilities) Second Amendment Order, 2026

* Pension Fund Regulatory and Development Authority (National Pension System Trust)
(Amendment) Regulations, 2026

* Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
(Fourth Amendment) Regulations, 2026

* Jawaharlal Nehru University (Amendment) Statutes, 2026

* Mental Healthcare (Central Mental Health Authority and Mental Health Review Boards)
Amendment Rules, 2026

State Act [1]
* Odisha Public Examinations (Prevention of Unfair Means) Act, 2024

State Rules/Order/Regulations [2]

* Odisha Goods and Services Tax (Amendment) Rules, 2025
* Odisha Development Authorities (Planning and Building Standards) Amendment Rules, 2025
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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